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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BERCH
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C.2.216/99. ' Dt,ef Decisien_: 16-02-99.
M.8wamyr Chary «. Awplicant.
Vs

1. The Junler Telecem Offjicep--.
(Telegraph), Telegraph Cffice,

Kerimpa¢sr=505001.
2. The Suk-LCivisicnal Officer (Phones),
Karimnagar,
3. The Telecem District Marnager,
T&lecem, Karimnagar District. e+ Applicant.
Coungel for the applicent : Mr.K.Vasudeve Reddy
Ceunsel fer the respendents : Mr.V.Rajeswara Rae,2dd ) CGSC.
LCCRAM: -

THE HON'BLE SHRI B.S.JAT PARAMESEWAR : MEMBER (JUDL.)
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ORDER

Heard Mr.K.Vasudeva Reddy, learned esunsel fer
the zpplicant snd Mr,V.Rajeswara Rac, learned ceunsel fer the
respordents.

2. The zpplicgnt herein waes encaged zas Mazdoer from
1=7-94 e 31-12-94 under the regnendents departwent.

3. Relying umen the erders pasred by this Tribupal
in OM,872/96 and OA.873/96 Gecided #n 10-12-27 he bas filed
this OA geeking the fellowing reliefs:-

"i) declsre the actieon of the respsndents im net
re-emgaging the zpwlicant a8 Casual Mazdeor and
ang AGging his jumiere, as 1llegal,arbitrary amd
dlseriminataery:

il) censeguently diresct the respendentsz te
re~engage the applicant as Casual Mazdeor.,"
4. At the time ef admissiep hearine the learred
counael for the respoundenrnts submitted that thé application
is pegend time ard the applicant has mot explained anmy
cenvincing reasen fer avwreaching this Tribural in 12999,
sven theueh hds casual services was erded in 31st Dec. 1994,
5e The awplicant in the.OA has net stated any
aircumstances which srevented him tae appreasch this Tribunél
immedigtely after 31-12-%4, There iz 8 delay fer pesrly 4 vears.
Hepce, I feal that re relief can be granted te the spplicant.
Howaver, I make it clear that my eréer dees net ceme in the way
of the respendents censidering the case ¢f the spwlicant fer
encaging en casual basis if there is any work inm the department in
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praference te cuteiders srd frishers.

6. With the above sheservatien the OCA is éispwsed of.

Ne erder a8 to cests. a4
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(B.S.JAl TARAMESHAWAR)

MEMBER (JUDL. } i

Dated : The 16th F2bb129%. g
Tpictated in the Oper Court) ot



